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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 215t August, 2012 and submission made by Members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Madam, with your permission, I rise to announce that Government Business during the week commencing Tuesday, the

215t of August, 2012, will consist of:
1. Consideration of any item of Government Business carried over from today's Order paper.

2. Further consideration and passing of the National Accreditation Regulatory Authority for Higher Educational
Institutions Bill, 2010.

3. Consideration and passing of the Banking Laws (Amendment) Bill, 2011.

4. Discussion on the Statutory Resolution seeking disapproval of the All India Institute of Medical Sciences
(Amendment) Ordinance, 2012 and consideration and passing of the All India Institute of Medical Sciences
(Amendment) Bill, 2012.

5. Consideration and passing of the North-Eastern Areas (Reorganization) Amendment Bill, 2011.

6. Consideration and passing of the National Institute of Mental Health and Neurosciences, Bangalore Bill, 2012, as
passed by Rajya Sabha.

MADAM SPEAKER: Submissions by Members. Shri Kaushalendra Kumar.
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SHRI S. SEMMALAI (SALEM): Madam, the following items may be included in next week's agenda:-

1 Step to ease the corridor congestion for taking contracted power from other surplus States to meet immediate
power requirement by Tamil Nadu which is facing power congestion in the Southern Corridor in utilizing the same
and to postpone the proposal for further tightening the grid frequency till the situation improves.

2 Need to evolve a proper mechanism to avoid delay in coal linkage in starting new power plants and to expedite
the allocated coal block to ensure uninterrupted power generation in the existing plants in Tamil Nadu and to urge
the Ministry to frame proper guidelines to enable Tamil Nadu to import coal in a hassle-free manner.
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MADAM SPEAKER: Hon. Members, if the House agrees, we may postpone Item No. 15 relating to Calling Attention for
some other day. I think the House agrees.

SEVERAL HON. MEMBERS: Yes.
MADAM SPEAKER: The House stands adjourned for Lunch to meet again at 2.15 p.m.
13.13 hrs

The Lok Sabha then adjourned for Lunch till

Fifteen minutes past Fourteen of the Clock.

The Lok Sabha re-assembled at x forty-five minutes
past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)



	The Lok Sabha then adjourned for Lunch till

